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THE GAUHATI HIGH OU RT AT GUWAHATI

(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

NO. HC.VII-O 3t2022t 54)L ta
Shri Romen Baruah
Registrar (Vigilance)
Gauhati High Court
Guwahati

Thc District & Sessions Judge,
Dhubri

-fi4
Ejune, utzs

Sir,

Wrth reference to the above, I am directed to inform you that Smti
Prateeksha lYohan, Munsiff no. l cum llvlFC, Dhubri has been granted permission to
avail LTC rctrospcctivcly for the block period of zorg-2021(by way of carry forward) as
prayed for. for hcr visit to Korkata w.e.f 27 .72.2022 ro 3r .12.2022, by the shoftcst
possible route, as per existing Rulcs.

Smti tvlohan may be informed accordingly.

Thanking you,

Yours faithfully,

5d(
REGISTRAR (VIGILANCE)

Darec Guwaharr, tne

Permission to avail Leave Travet Concession (LTC)

Lener No. U.xil-u202216050iE dated 08.12.2022
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Copy to: -

Dated LEf Ob l>3
1. The Prrncipal Accountant General, (A&E), Assam, Guwahatt for information.
2. Smtr Pratecksha Mohan, Munsiff no. 1 cum JMFC, Dhubri, with reference to hcr

letter datcd 08. 72.2022.

3. The Deputy Registrar (Finance), Gauhati High Court, Guwahati for information
and necessary action.

, Oln" Pro.lect Manager, Gauhati High Court, Guwahati for information withv request to take neccssary steps for uploadinq this letter in omcial websitc of
this Hon'ble Court.
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REGISTRAR( VIGILA NCE)
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